Chairman of the Bar Council of Maharashtra and Goa Mr L. M. Chagla, President oi' the ;
: Bombay Bar Association, Mr. Dlhp Bhosale, Presxdent of the Advocates Assoclatlon of Westem :
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% Late Justice Patwardhan was bom on 29 October 1961 He had his school = __
E and College education at Nutan Marathi Vidyalaya. Pune. New Poona College. Pune,

; Fergusson College, Pune and Law College. Pune. respectively. He was enrolled as an Advocate ~-
of this High Court on 20*» August 1928. Thereafter he was appointed as Government Pléadéll-.__t'

from 1926 to 1928.

4 Shri Patwardhan started his practice mainly on the Appellate Side of this High
~ Court from 1928 to October 1959. As an Advocate. Shri Patwardhan handled matters in diverse
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fields. He was well known for his meticulous preparation of individual matters and was
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E a source of inspiration for the juniors. o

Justice Patwardhan was dppomted an Additional Judge of thss Hsgh Court on 5"* 3

After a short span of distinguished career. but after a full life. he Has now left for
~ heavenly abede. Qur sympathies go out to the members of his family on this sad occasion.
~ Members of the legal fraternity who knew him will always remember him with affection.

On behalf of myself, my learned colleagues, and all of you assembled here, I

convey my heartfelt condolences to the members of the bereaved family.

May His-soul rest in eternal peace.
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